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13.01 . 1.992

OA 9.98/91

Pre.<3ent : Sh.B.N.Singhvi with Sh.S.S.Tiwari

noiinsel for the applinant.

Sh.T.J.Na i k, oounse1 for the

respondents.

The learned counsel for the applicant

submits that the applicant tias been assured that he

will be provided relief by considering him in the

next DPC. Accordingly Jie wi.shes to wittidraw the

application. The same is al lowed. The OA is

dispn.sett of as withdrawn.

(J.P. SHARMA)

MPMBFR (J)

13.01 . 19.92
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(T.K. RA.SG<mi;A)

MPMBFB (A)

10.01.1992
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